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1 Tata Capital Financial Services Ltd. U67100MH2010PLC210201 11-04-2023 3601885 2537479.83 Business Loan nil no 40.68% nil nil 1064405.17 2537479.83 Since Suspended Directors of CD are 
not traceable claims have been 
admitted on provisional basis

2 IIFL Finance Limited (formerly known as IIFL Holdings Limited)L67100MH1995PLC093797 18-04-2023 2551245.199 2450432.199 Business Loan nil no 39.28% nil nil 100813 2450432.199 Since Suspended Directors of CD are 
not traceable claims have been 
admitted on provisional basis

3 Religare Finvest Limited U74999DL1995PLC64132 08-05-2023 1249725.12 1249725.12 Business Loan nil no 20.04% nil nil 0 1249725.12 Since Suspended Directors of CD are 
not traceable claims have been 
admitted on provisional basis

Total 7402855.319 6237637.149 0 0 0 100.00% 0 0 1165218.17 6237637.149 0

Annexure-4
Name of the corporate debtor:Aditya Chemtec Private Limited; Date of commencement of CIRP:28/03/2023; List of creditors as on:01/06/2023

List of unsecured financial creditors (other than financial creditors belonging to any class of creditors)
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